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HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING QF THE HARYANA VIDHAN SABHA TO BE HELD
IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN, CHANDIGARH, ON
WEDNESDAY, THE 10™ MARCH, 2021 AT 10.00 A.M.

QUESTIONS.

Questions entered in the separate list to be asked and answers given.

NO-CONFIDENCE MOTION AGAINST THE COUNCIL OF MINISTERS.

The Sgeaker admitted the notice of No-Confidence Motion aginst the Council of Ministers
received on 5™ March, 2021 from Shri Bhupinder Singh Hooda, MLA, Dr. Raghuvir Singh Kadian,
MLA, Shri Bharat Bhushan Batra, ML A, Smt. Kiran Choudhry, MLA, Smt. Geeta Bhukkal, MLA,
Shri Aftab Ahmed, MLA, Shri Jaiveer Singh, MLA, Shri Jagbir Singh Malik, MLA,
Shri Mohd. llyas, MLA, Shri Ranjinder Singh Joon, MLA, Shri Amit Sihag, MLA,
Shri Kuldeep Vats, MLA, Shri Balbir Singh, MLA, Smt. Shakuntla Khatak, MLA,
Shri Varun Chaudhary, MLA, Shri Neeraj Sharma, MLA, Shri Dharam Singh Chhokar, MLA,
Shri Subhash Gangoli, MLA, Rao Dan Singh, MLA, Smt. Shalley, MLA, Shri Maman Khan, MLA,
Shri Mewa Singh, MLA, Shri Bishan Lal, MLA, Shri Induraj, MLA, Smt. Renu Bala, MLA,
Shri Shamsher Singh Gogi, MLA, Shri Shishpal, MLA and Shri Surender Panwar, MLA in the
following terms— :

“We move a motion expressing want of confidence in the Haryana Ministry headed
by Shri Manohar Lal, Chief Minister”.

PRESENTATION OF SUPPLEMENTARY ESTIMATES (SECOND INSTALMENT) FOR
THE YEAR 2020-2021 AND THE REPORT OF THE ESTIMATES COMMITTEE

THEREON.

(ij THE FINANCE MINISTER to present the Supplementary Estimates

Instalment) 2020-2021.

(i) THE CHAIRPERSON,
ESTIMATES COMMITTEE
' 2020-2021.

SUPPLEMENTARY ESTIMATES (SECOND INSTALMENT) 2020-2021.

l. Discussion on the Estimates of expenditure charged on the revenue of the State.
2. Discussion and Voting on the Demands for Supplementary Grants.

Demand A MINISTER to move that a Supplementary sum not exceeding
No. 3 ¥ 63,52,03,000/- for revenue expenditure be granted
%o the Governor to defray charges that will come in
the course of payment for the year ending 3 1% March,

2021 in respect of Demand No. 3-General

Supplementary
Estimates
(Second
Instalment)
2020-2021

(Second

to present the Report of the Committee on Estimates on
the Supplementary Estimates (Second Instalment)

Demand A MINISTER
No. 4

Administration.

to move that a Supplementary sum not exceeding
T 30,62,39,000/- for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year ending 31% March,

2021 in respect of Demand No. 4-Revenue.
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to move that a Supplementary sum not exceeding
X_390,85.48.000/- for revenue expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year ending
31% March, 2021 in respect of Demand No.
6-Finance.

to move that a Supplementary sum not exceeding
X_1,000/- for revenue expenditure be granted to the
Governor to defray charges that will come in the

course of payment for the year ending 31% March,
2021 in respect of Demand No. 15-Local
Government.

to move that a Supplementary sum not exceeding
X 245,83.22,000/- for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year ending 31 March,
2021 in respect of Demand No. 17- Employment.

to move that a Supplementary sum not exceeding
X 363,22,40,000/- for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year ending 31% March,
2021 in respect of Demand No. 23- Food and

Supplies.

to move that a Supplementary sum not exceeding
X 1,000/- for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year ending 31* March,

2021 in respect of Demand No. 24-Irrigation.

to move that a supplementary sum not exceeding
X 1.000/- for revenue expenditure and 1,000/~ for
capital expenditure be granted to the Governor to
defray charges that will come in the course of
payment for the year ending 31% March, 2021 in
respect of Demand No. 27- Agriculture.

to move that a Supplementary sum not exceeding
X 1,000/~ for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year ending 31% March,
2021 in respect of Demand No. 36- Home.

to move that a supplementary sum not exceeding
X 2,000/~ for capital expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year ending 31% March,
2021 in respect of Demand No. 45- Loans and
Advances by State Government.

to move that a Supplementary sum not exceeding
X 800,00.00,000/- for capital expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year ending 31% March,
2021 in respect of Demand No. 47- Contingency
Fund.
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V. LEGISLATIVE BUSINESS.
(i) (Bills to be introduced)
1. The Haryana Municipal A MINISTER
(Amendment) Bill, 2021
2. The Haryana Enterprises A MINISTER
Promotion (Amendment) Bill, -
2021
3. The Haryana Yog Aayog Bill, A MINISTER
2021
(ii) (Bills for consideration and passing)
1. The Haryana Rural Development A MINISTER
(Amendment) Bill, 2021
2. The Haryana Goods and Services A MINISTER
Tax (Amendment) Bill, 2021
3. The Haryana Municipal A MINISTER
Corporation (Amendment) Bill,
2021
4. The Haryana Development and A MINISTER
Regulation of Urban Areas
(Amendment) Bill, 2021
CHANDIGARH:
THE 9™ MARCH, 2021.

Fhkkhhhi it

to move for leave to introduce the Haryana
Municipal (Amendment) Bill; :

Also to introduce the Bill.

to move for leave to introduce the Haryana
Enterprises Promotion (Amendment) Bill;

Also o introduce the Bill.

to move for leave to introduce the Haryana Yog
Aayog Bill;

Also to introduce the Bill.

to move that the Haryana Rural Development
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passed.

to move that the Haryana Goods and Services Tax
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passéd.

to move that the Haryana Municipal Corporation
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passed.

to move that the Haryana Development and
Regulation of Urban Areas (Amendment) Bill be
taken into consideration at once;

Also to move that the Bill be passed.

RAJENDER KUMAR NANDAL,
SECRETARY.
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